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SHRI JAISUKHLAL HATHI The
Government is considering to give legal
sanction for implementing the Wage Board
awards but by and large it can be said that the
Wage Boards have benefited the various
industries—aboul. 19—and about 40 lakhs of
workers Otherwise all this would have
remained as disputes. So it is not that they
have not functioned but of late this has been
the difficulty and therefore the Government is
considering this question.

SHRI D. THENGARI : Firstly, will legal
validity be given only to the unanimous
recommendations ? Secondly out of the 8
industries, in how many interim relief has
been granted because there is inordinate delay
? When the first interim relief had been
granted a long time back, is there any
proposal to grant a second interim relief and,
if so in what industries?

SHRI JAISUKHLAL HATHI : Interim
reliefs have been granted but now these
reports are likely to be submitted by the end
of this year or early next year and so the
question of second relief would not arise.

SHRI D. THENGARI :
industries ?

In how many

SHRI JAISUKHLAL HATHI : About 7,
but I have not got the information and I will
let him know later.

SHRI M. H. SAMUEL : If the Government
is considering giving statutory sanction to the
Wage Boards, does it mean that the
constitutional wage boards would also be
taken into consideration?

SHRI JAISUKHLAL HATHI : The whole
question will be considered.

SHRI D. THENGARI : Will the un-
animous recommendations only be fiiven
legal validity?

SHRI JAISUKHLAL HATHI : The whole
question is yet to be considerec whether the
unanimous recommendations or even the
majority recommendations also are to be
Included. Wherever the Government have
accepted
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whether unanimous or majority, will have to
be given legal sanction but all that is being
considered.
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SHRI JAISUKHLAL HATHI : I think that
is my recollection but I will make sure. I
think they have given seme interim relief but
I will make sure and I will check up and let
him know.

Foob CORPORATION OF INDIA

*389. SHRI CHITTA BASUt:

SHRI BALACHANDRA
MENON :
Will the Minister of FOOD AND

AGRICULTURE be pleased to state :

(a) whether there is any proposal under
the consideration of Government to expand
the operations of the Food Corporation of
India ; and

(b) ifso, the details of such proposals ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHEB
SHINDE) : (a) and (b) The Food Corporation
of India is already functioning in ali the States
except Jammu and Kashmir, Maharashtra and
Nagaland though its precise role and the
extent of its operations vary from State to
State and are determined in consultation with
the State Governments concerned from time
to time.

The question was actually asked en the
floor of the House by Shri Chitta Basu.
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SHRI CHITTA BASU ; May I know from
the Minister whether he will agree with me
that it is necessary to adopt a firm policy to
procure at least 30 per cent, of the market
arrivals of the foodgrains so that the price-line
may be held and the distribution of foodgrains
may be ensured ihrough public distribution
channels at prices within the reach of the
v/eaker sections of the community ? If so,
why is the Government of India not
considering the question of extending the
operations of the Food Corporation of India
so that this objective can be fulfilled?

SHRI ANNASAHEB SHINDE: Whether a
particular percentage can be fixed or not, it is
difficult to say, but the Government of India
draws the plan of procurement in consultation
with the State Government, and The situation
differs from pla-e to place depending upon the
assessment by the State Government. [ think
the Fmd Corporation of India is doing a com-
mendable job and, as rhe hon. Member may
be aware, as compared to its performance in
former years—the Food Corporation of India
has been in operation only for the last three
years—it is better now, and this year the pro-
curement is almost four million tonr.es. But
the Food Corporation is not the only
procuring agency, its procurement is over and
above that procured by the State Government,
and our intention is that the Food Corporation
should continue to play an important role in
procuring food from within the country.

SHRI CHITTA BASU : May I know f-om
the hon. Minister whether it has been brought
to his notice that due to ire multiplicity of the
agencies of procurement in different States,
the programme of procurement has suffered to
some extent and, in view of that, whether the
Government is considering any proposal to
invest more money through the Food
Corporation cf India and make it the only
procuring agent throughout the country
irrespective of the other agencies which may
be liked cy the State Governments?

SHRI ANNASAHEB SHINDE:
Madarn, I am not prepared to accept
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the assessment of the hon. Member that
multiplicity of agencies comes in the way of
procurement. For instance, in the matter of
procurement in Punjab this year, there were
the biggest marketing federation, then 'he
State Government and the Food Corporation
were operating, and they ooerated very
effectively in the market. So, multiplicity of
agencies did not at all come in the way of
effective procurement in Punjab, and even in
the other States, as | have already submitted,
the assessment by the State Government, the
local situation and all other factors have to be
taken into consideration in adopting any
measures for procurement.

SHRI G. R. PATIL : May I know, Sir,
whether it is a fact that because of the non-co-
operation from some of the States the Food
Corporation of India could not fulfil the
targets of procurement and, if so, what steps
have been taken by the Government?

SHRI ANNASAHEB SHINDE: It won't be
correct to say that the Food Corporation had
not been in a position to achieve its targets,
though in some of the States due to political
factors or political changes there were some
shortfalls in procurement bat, by and large,
the overall procurement in the country has
almost touched six million tonnes, and this is
a very satisfactory performance for which all
cf us should really be very happy.

SHRI SITARAM JAIPURIA : When the
Food Corporation was formed it was with the
objective  of supplementing and not
supplanting the activities of the free trade
channels, may 1 know to what extent have its
operations been successful in that respect find
what is the general reaction among the
foodgrain dealers to the Food Coi-poration
being such an agency?

SHRI ANNASAHEB SHINDE: Obviously
it is not the intention to e'l-minate completely
the private trade channels, but we want that
the Food Corporation of India should have a
commanding position in the market
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and to the extent possible the agencies of the
private trade are being employed but along
with co-operatives and others.

THE DEPUTY CHAIRMAN : If many
want to ask questions on this we may get
stuck here now though there is a Short Notice
Question also bv Mr. Rainarain.
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SHRI ANNASAHEB SHINDE: Madam, in
the beginning, the stand of the Government,
even when there was a representative
Government, the stand of the U. P.
Government was that they would be in a
position to handle procurement etc.; they did
not desire that the Food Corporation should
have direct entry into the market. Then the
Government of India took the initiative and
persuaded the U. P- Government that they
should allow the Food Corporation to operate
in some markets. And thereafter the Food
Corporation operated on a limited scale in
about thirty-seven markets in U. P.

SHRI J. S. TILAK : May I know from the
hon. Minister whether Government is
thinking of merging the Warehousing
Corporation with the Food Corporation ?

SHRI ANNASAHEB SHINDE: Madam,
this is not at the moment under consideration.
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SHRI ANNASAHEB SHINDE: Madam, it
is true that in Assam procurement this time
has not been up to satisfaction, but it is not
due to the lault or weakness of the Food
Corporation as such. There were many local
factors and the assessment of the State
Government in regard to procurement was
also different.

SHRI M. V. BHADRAM : In view of tha
statement made oy the Minister that the Food
Corporation should have a commanding
position in the market, may I know if the
Food Corporation of India is having a
commanding position in the markets in
Andhra, or whether they are directly
purchasing from the ryots or whether they are
getting the stocks from the millers in Andhra'

SHRI ANNASAHEB SHINDE: M&dam, I
have already explained the position that the
Food Corporation of India has to operate :i
consultation with the State Government. And
the mode of procurement, etc., whether it
should be direct, whether it should be an
agent, etc. has to be determined in
consultation with the State Government and
we are operating in Andhra in consultation
with the State Government that is the
procedure.

SHRI M. V. BHADRAM : Mv specific
question has not been answered. Are they
getting the stocks from the millers, or direct
from the peasants?

SHRI ANNASAHEB SHINDE: In

certain areas the procurement is
through millers and in others it is
directly from the farmers.

THE DEPUTY CHAIRMAN ; Next

question,



